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The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.
The Indian Embassy in Rangoon has
received applications from a number
o!isuch persons.

(b) They are given facilities to
migrate to India in accordance with
thelr eligibility for such assistance,

Indian Students in London

544. Shri Karnl Singhfi: Will the
Minister of External Affairs be pleased
to state:

(a) whether Government are aware
of the bitter feelings being on the in-
creage against Indian students in Lon-
don inasmuch as PhD. students in
London and Cambridge Universities
are said to have been manhandled in-
side King's Cross Railway Station;
and

(b) whether it is a fact that the
Police refused to take cognizance
when approached?

The Minlster of External Affairs
(Shri Swaran Bingh): (a) While a few
cases of assault on Indian students
have occurred, it will not be correct to
eay that bitter feelings are on the in-
crease agninst Indian student in
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Armed Forces Personnel

546. Bhri Yashpal Singh:
8hri 8. M. Banerjee:

Will the Minister of

Defence be

London.

(b) No, Sir. On contrary, addi-
tional policemen have been placed on
patrol duty in the area in which the
assaults had taken place.
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pl d to state:

(a) whether the first payment of
pensi to the dependents of the
armed forces personnel killed recently
bas been made; and

(b) if not, the reasons therefor?

The Minister of Defence (Shrl ¥. B.
Chavan): (a) and (b). The families
and dependents of the Armed Forces
personnel killed in the operations
against Pakistan are entitled under the
recent orders to a lump sum gratuity;
special family allowance/family allot-
ment for a period of two months; and
thereafter special family pensionary
awards or dependent's pension (in the
case of unmarried officers). Provis'io»
nal payment of special family pension
in the case of officers and Pending En-
quiry Awards in the case of personnel
below officer rank, equal in both cases
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